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‘The applicant is the widow of S8hri
Punnutal Bﬁaﬁmaddin Verma had applied for
compassionate appointment.  As yet, there is no
rejection of the request of the applicant by o
the respondents, the applicatiqn is premature,
Learned counsel for the applicant seeks to

withdraw this application. Allowed. - OA is
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Copy to: 1, Shri ReBeTalreja,Counsel for Applicant.

2. U.0,I. THROJGH Financial Adviser & Chisf
Ascounts Officer, Western Railway, @th floor
fimkx Station Building,Charchgate,Mumbai=20.

3. SNt.DUl arideVi'.

House N0 +219,08liyahi Taluka,
Lalganj,Dist.#patapgarh§U.~.).,...Private Respd.
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